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(NIHFW), New Delhi, for the year 2023-24.

(b) Annual Accounts of the National Institute of Health and Family Welfare
(NIHFW), New Delhi, for the year 2023-24, and the Audit Report
thereon.

(c) Review by Government on the working of the above Institute.

(d) Statement giving reasons for the delay in laying the papers mentioned at
(a) and (b) above.

[Placed in Library. See No. L.T. 2378/18/25]

Notifications of the Ministry of Consumer Affairs, Food and Public Distribution

SYHRHT A, @E AR AEe-e faaRe wEea § I w3 (s dhge
T9): HeIed, § fAfde Amfasr srafaH, 2000 & gRT 52 & IU-GRT (4) &
I IYHRHT AT, WTe 3R ST [IqR0 HATI (SUHRDT AR [JHIT) Bl
FrforRaa sTfergariall @ Ueb-Teb Uiy (3T AT fowal #) |HT Ucel UR X1 § :-

(1)  G.S.R. 149(E)., dated the 3™ March, 2021, publishing the Legal Metrology
(General) (Amendment) Rules, 2021, along with delay statement.
(2) G.S.R. 34(E)., dated the 14" January, 2025, publishing the Legal Metrology

(General) Amendment Rules, 2025.
[Placed in Library. See No. L.T. 2544/18/25]

Notifications of the Ministry of Ports, Shipping and Waterways

THE MINISTER OF STATE IN THE MINISTRY OF PORTS, SHIPPING AND
WATERWAYS (SHRI SHANTANU THAKUR): Sir, | lay on the Table, a copy each (in
English and Hindi) of the following Notifications of the Ministry of Ports, Shipping and
Waterways, under sub-section (2) of Section 47 of the Indian Maritime University
Act, 2008:-

(1) No. IMU/HQ/ADM/Notification/2024/02, dated the 5" December, 2024,
publishing the Notifications, as mentioned therein, for general information.
(2) No. IMU/HQ/ADM/Notification/2024/02, dated the17" December, 2024,

publishing Ordinance No. 3 of 2024 for general information.
[Placed in Library. For (1) and (2), See No. L.T. 2386/18/25]
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